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DELHI VIDHAN SABHA

LIST OF BUSINESS

Saturday, March 28, 1998/Chaitra 07, 1920 (Saka)

2-00 PM

Presentation of the Report of Business Advisory
Committee

Shri Rajendra Gupta (Minister of Legislative Affairs) to
present the 18th Report of the Business Advisory

Committee to the House.

LEGISLATIVE PROPOSALS

Introduction of Bills

(1) Shri Rajendra Gupta, Minister of Law,Justice §&
Legislative Affairs to move for leave to introduce
'The Members of Legislative Assembly of the
National Capital Territory of Delhi (Salaries,
Allowances, Pension etc.) (Amendment) Bill, 1998
(Bill No.2 of 1998)!.

ALSO to introduce the Bill.

(2) Shri  Rajendra Gupta, Minister of Law,Justice §&
Legislative Affairs to move for leave to introduce
'The Ministers of the Government of the National
Capital Territory of Delhi (Salaries §& Allowances)
(Amendment) Bill, 1998 (Bill NO.4 of 1998)'.

ALSO to introduce the Bill.

(3) Prof.Jagdish Mukhi, Minister of Finance to move
for 1leave to introduce 'The Delhi ChitFund
Bill, 1998 (Bill No.3 of 1998)'.

ALSO to introduce the Bill.

Consideration and Passing of Bill

Prof. Jagdish Mukhi, Minister of Finance and Higher
Education to move that 'The Indraprastha
Vishwavidyalaya Bill,1998 (Bill No.1 of 1998)'
be taken into consideration.

ALSO to move that the Bill be passed.

Budget 1998-99

Discussion oF the Statement of Estimated Receipts and
Expenditure of the National Capital Territory of Delhi
for the year 1998-99.

P.N. GUPTA
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